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5. The Ld. Officer In-charge, Facilitation .and Computer Branchl Rouse Avenue Court

Complex, New Delhi.
6.The Ahlmads/Asstt. Ahlmads of the transferor/transferee Courts shall ensure that the

lists of assigned cases be displayed outside the Court Rooms and public at la[qe be
notified and the files be sent to the transferee Court immediateIY so as to avoid anY
inconvenience to the lawyers and litigants. Ahlmad/Asstt. Ahlmads of the transferor
Courts are also directed to provide the lists of assigned cases to the In-charge
Computer Branch, Rouse Avenue Court Complex well in time and the In-charg.F:

Computer Branch shall ensure that the same is uploaded on the website of Delhi
District Court. Besides the 'above cases mentioned in the orders if there IS anY

connected matter(s) left over the same be also sent to the transferee court along with
the main case(s).

7.The P.s. to the Ld. Principal District & Sessions Judge-cum-Spl. Judge (PC Act)
(CBI), RACC, New Delhi.

8.fhe {/Vebsite Committee, Tis Hazari Courts, Delhi for uploading on the official website.
9. In_charge R & I with the instructions to paste the same in the Bar Rooms, RACC, New

Delhi
10.The Hony. Secretary, Delhi High Court Bar Association, Tis Hazari/Rouse Avenue/ New

Delhi/Shahdard Rohini/Dwarka Courts and Saket Courts Bar Associations, Delhi/ New
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(Arun Bhardwaj)
Ld. Judicial In-charge(JudI.)

for Principal District & Sessions
Judge-cum-Special Judge(PC Act)(CBI)

RACC, New Delhi
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This issues with the approval of Secretary (Labour)

bE\@#“
(S.C. Yadav)

Additional Secretary (Labour)

COhIspTLJ:fIt\r=J;h:7VJiBq.Ofncer’ Labour court no' 6 ’ Rouse Avenue Coun

Ed- Sh: Gorakhnath PandeYl Presiding Officer Labour Court 04, Rouse AvenueCourt, New Delhi- 1 10001. ’

PS to Commissioner (Ldbour)> GNC'TD.
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ANNEXURE-A

1. LID/4035/2018
2. LID/4034/2018
3. LID /4033/2018
4. LID/4032/2018
5 LID/403 1/2018
6. LID/4030/2018
7. LID/4029/2018

Bhagwan Swroop V/s Sewa Electricals Industrial Pvt. Ltd
Rudal Prasad V/s Sewa ElectTica is Industrial Pvt. Ltd

Jai Prakash Singh V/s Sewa EIectricals Industrial Pvt. Ltd
Pawan v/s Setva Electricals Industrial pvt. Ltd
Sanjeev v/s Sewa Electricals Industrial Pvt. Ltd.
I-Iawa Sirrgh \IIs Setva ElectricaJs Industrial Pvt. Ltd
Om Pal V/s Sewa Electricals Indusalal pvt. Ltd

N4ahipal Singh v/s Sewa Electricals Industrial Pvt. Ltd
Saukat Ali V/s Sewa Electricals Industrial pvt. Ltd

8. LID /4028/2018
9. LID/4027/2018


